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INTRODUCTION 
I the Chairman of thi! Estimates Committee, having 

been' authorised by the Committee, present this Hundred 
and Seventieth Report on the action taken by Government 
on the recommendations contained in the Ninety-sixth 
Report of the Estimates Committee (Second Lok Sabha) 
on the Ministry of Rehabilitation-Eastern Zone. 

• 2. The Ninety-sixth Report of the Estimates Committee 
was presented to Lok Sabha on the 29th April, 1960. 
Government furnished replies to the recommendations 
contained in the Report between 22nd August and 12th 
October, 1960. These replies were considered by the Study 
Group 'G' of the Estimates Committee (1961-62) on the 
8th September, 1961. 

3. The Report has been divided into tile following four 
chapters:-

1. Report. 
II. Recommendations that have been accepted by the 

Government. -
III. Replies of Government that have been accepted 

by the Committee. 
IV. Replies of Government that have not been finally 

accepted by the Committee. 
4. An Analysis of the action taken by Government on 

the recommendations contained in the Ninety-sixth Report 
(Second Lok Sabha) of the Estimates Committee is given in 
Appendix II. It would be observed therefrom that out of 
55 recommendations made in the Report, 30 recommen-
dations i.e. 54.5 per cent. have been fully accepted by 
Government, while 10 recommendations i.e. 18.3 per cent. 
have been accepted partly. Of the rest replies of Govern-
ment in respect of 7 recommendations i.e. 12.7 per cent. 
have been accepted by the Committee while those in .... espect 
of 8 recommendations i.e. 14.5 per cent. have not been 
accepted by the Committee. 

NEW DELm-l; 

H. C. DASAPP A, 
Chairman. 

Estimates Committee. 

March 7, 1962/Phalguna 16, 1883 (Saka). 

(iii) 



CHAPTER I 

REPORT 
The Estimates Committee are glad to state that the points brought 

out in their Ninty-Sixth Report (Second Lok Sabba) have been 
replied to by the Government generally to their satisfaction. There 
are, however, two recommendations replies to which have not been 
accepted by the Committee and they have been commented upon in 
Cttapter IV of this Report. In the 9Qffie Chapter there are 6 other 
recommendations, replies to which were not considered adequate and 
further information was called for which has not yet been received. * 

·Further information asked for by the Committee was furniahed after this Report 
was finallaed by them. The information furnished has been reproduced in Appendix I. 

1212 (Aii) LS-l. 
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h 

t
he
 
St
at
e 
G
o
ve
r
n
me
nt
. 

It
 
ha
s 
be
e
n 
de
ct
de
d 

t
o 
cl
os
e 
t
he
 c
a
m
ps
 
i
n 
We
st
 
Be
ng
al
 
by
 
Oc
t
o
be
r 

or
 
N
o
ve
m
be
r,
 
1
9
6
1 
at
 
t
h
e 
la
te
st
. 
I
n 
or
de
r 

t
o 

~
 
t
hi
s 
de
ci
si
o
n,
 
ca
m
p 
fa
mi
li
es
 
ar
e 

be
i
n
g 
se
r
ve
d 
wi
t
h 
n
ot
ic
es
 
ei
t
he
r 
t
o 
ac
ce
pt
 
re
-

ha
bi
li
ta
ti
o
n 
as
 
of
fe
re
d 
b
y 
G
o
ve
r
n
me
nt
 
or
 
t
o 

q
ui
t 
t
he
 c
a
m
p 
o
n 
re
ce
i
pt
 o
f 
6 
m
o
nt
hs
' 
ca
sh
 
do
le
s 

wi
t
hi
n 
a 
pe
ri
o
d 
of
 
2 
m
o
nt
hs
 
wi
t
h 
ef
fe
ct
 
fr
o
m 

t
he
 
da
te
 
of
 
re
ce
i
pt
 
of
 
t
he
 
no
ti
ce
. 
T
h
e 
se
r-

vi
ce
 
of
 
n
ot
ic
es
 
t
o 
ca
m
p 
fa
mi
li
es
 
is
 
li
ke
ly
 
t
o 
be
 

c
o
m
pl
et
e
d 
b
y 
t
h
e 
e
n
d 
of
 
J
ul
y,
 
1
9
6
1.
 
T
h
e 

n
u
m
be
r 
of
 
ca
m
ps
 
i
n 
We
st
 
Be
n
ga
l 
ba
a 
si
nc
e 

co
me
 
do
wn
 
t
o 
6
0 
a
n
d 
t
he
 
p
o
p
ul
at
i
o
n 
t
he
re
of
, 

ha
s 
be
e
n 
re
d
uc
e
d 
t
o 
a
b
o
ut
 
3
9,
0
0
0.
 

[
Mi
ni
st
ry
 
of
 
Re
ha
bi
li
ta
ti
on
 
O.
M.
 
No
. 
2
5(
3)
/
6
1-

G
ml
.,
 
da
te
d 
th
e 
5t
h 
A
u
g
us
t,
 
19
61
]. 

T
h
e 
Mi
ni
st
r
y 
s
ha
re
s 
t
he
 
h
o
pe
 
of
 
t
he
 
C
o
m
mi
tt
ee
. 

(
Mi
ni
st
ry
 
of
 
Re
h
a
bi
li
t
at
i
u
n 
O.
M.
 
N
o,
 
R.
S.
 
6(
:'
)!
fi
:'
j 

1
at
e
d 
th
e 
2?
,/'
d
I 2'
lr
lf
 
A
u
g
us
t,
 
1
9
6
0].
 

,
.
 

. 

• 
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T
h
e 
C
o
m
mi
tt
ee
 
te
el
 t
ha
t 
wh
il
e 
ca
se
s 
i
n
v
ol
vi
n
g 

d
o
u
bl
e 
re
ha
bi
li
ta
ti
o
n 
be
ne
fi
ts
 
s
h
o
ul
d 
u
n-

d
o
u
bt
e
dl
y 
be
 
sc
re
e
ne
d,
 
in
 
t
he
 c
as
e 
of
 o
t
he
rs
, 

pa
rt
ic
ul
ar
l
y 
t
h
os
e 
li
vi
n
g 
in
 
ca
m
ps
 
wh
o 
ha
ve
 

n
ot
 
re
ha
bi
li
ta
te
d 
t
he
ms
el
ve
s 
so
 
fa
r, 
G
o
vt
. 

ma
y 
ta
ke
 s
te
ps
 t
o 
se
e 
t
ha
t 
t
he
y 
m
o
ve
 
in
 g
r
o
u
ps
 

ba
se
d 
o
n 
fa
mi
l
y 
or
 
vi
ll
ag
e 
af
fi
li
at
io
ns
. 
If
 a
n
y 

me
m
be
r 
of
 
s
uc
h 
a 
fa
mi
ly
, 
w
h
o 
ha
s 
al
re
a
d
y 

se
tt
le
d 
hi
ms
el
f,
 
wa
nt
s 
t
o 
j
oi
n 
t
he
 f
a
mi
l
y 
i
n 

m
o
vi
n
g 
t
o 
Da
n
da
ka
ra
n
ya
 
or
 
a
n
y 
pl
ac
e 
of
 r
e-

ha
bi
li
ta
ti
o
n 
o
ut
si
de
 
W.
 
Be
n
ga
l,
 
he
 
m
us
t 
be
 

pe
r
mi
tt
e
d 
t
o 
go
 
wi
t
h 
t
he
m,
 
t
h
o
ui
:
h 
wi
t
h 
nc
> 

s
pe
ci
al
 r
e
ha
bi
li
ta
ti
o
n 
be
ne
fi
t.
 

It
 i
s 
q
ui
te
 
p
os
si
bl
e 
t
ha
t 
t
he
re
 a
re
 s
o
me
 n
o
n-
ca
m
p 

di
s
pl
ac
e
d 
pe
rs
o
ns
 
i
n 
ne
e
d 
of
 
as
si
st
a
nc
e 
w
h
o 

ha
ve
 
n
ot
 
be
e
n 
a
bl
e 
t
o 
ta
ke
 
a
d
va
nt
a
ge
 
of
 
t
h
e 

Cl
Xt
en
si
on
 
of
 
da
te
 
of
 
ma
ki
n
g 
a
p
pl
ic
at
i
o
n 
f
or
 

• 
• 

T
h
e 
.t
\i
i
ni
st
r
y 
ha
s 
n
o 
o
bj
ec
ti
o
n 
t
o 
t
he
 t
n
o
ve
t
ne
ht
 

of
 
ca
m
p 
. f
a
mi
li
es
 
• 
f
or
 
re
ha
bi
li
ta
ti
o
n 
i
n 
gr
o
u
ps
 

ba
se
d 
on
 
fa
mi
l
y 
or
 
vi
ll
a
ge
 
af
fi
li
at
i
o
ns
 
wi
t
hi
n 

t
he
 
fr
a
me
-
w
or
k 
a
n
d 
t
h
e 
ca
pa
ci
t
y 
of
 t
h
e 
sc
he
me
s 

f
or
 
re
ha
bi
li
ta
ti
o
n 
of
 
t
h
e 
sa
nc
ti
o
ne
d 
n
u
m
b
er
 
of
 

fa
mi
li
es
. 
As
 
a 
ma
tt
er
 
of
 
fa
ct
, 
t
he
 
p
ol
ic
y 
of
 
i
n-

Yit
in
g 
v
ol
u
nt
ee
rs
 
fr
o
m 
a
m
o
n
gs
t 
t
he
 c
a
m
p 
fa
mi
li
es
 

f
or
 
di
s
pe
rs
al
 
u
n
de
r 
di
ff
er
e
nt
 
sc
he
me
s 
of
 
re
ha
bi
-

li
ta
ti
o
n 
ha
s 
be
e
n 
f
ol
l
o
we
d.
 
T
hi
s 
p
ol
ic
y 
ga
ve
 
fr
ee
 

sc
o
pe
 
f
or
 t
h
e 
gr
o
u
ps
 
t
o 
m
o
ve
 
t
o
ge
t
he
r 
w
he
ne
ve
r 

t
he
y 
wi
s
he
d 
t
o 
do
 
so
 
e
ve
n 
t
h
o
u
g
h 
u
n
d
er
 

~
 

p
ol
ic
y 
s
o
me
 
of
 
t
h
e 
fa
mi
li
es
 
i
n
di
re
ct
l
y 
t
o
o
k 
a
d-

va
nt
a
ge
 
b
y 
c
o
nt
i
n
ui
n
g 
t
o 
de
la
y 
t
h
dr
 m
o
ve
me
nt
 

fr
o
m 
c
a
m
p
s-
a 
p
os
it
i
o
n 
c
o
m
me
nt
e
d 
u
p
o
n 
b
y 
t
h
e 

C
o
m
mi
tt
ee
 
i
n 
pa
ra
 
2
4 
of
 
t
h
ei
r 
R
e
p
o
n.
 
T
he
 

q
ue
st
i
o
n 
of
 g
i
vi
n
g 
pe
r
mi
ss
i
o
n 
t
o 
a
n
y 
m
e
m
b
er
 
of
 

s
uc
h 
a 
fa
mi
l
y 
w
h
o 
ha
s 
al
re
a
d
y 
se
tt
le
d 
hi
ms
el
f 
a
n
d 

wa
nt
s 
t
o 
j
oi
n 
t
he
 f
a
mi
l
y 
i
n 
m
o
vi
n
g 
t
o 
a
n
y 
pl
ac
e 

of
 
re
ha
bi
li
ta
ti
o
n 
o
ut
si
de
 
We
st
 
Be
n
ga
l 
wi
t
h
o
ut
 

a
n
y 
s
pe
ci
al
 
re
ha
bi
li
ta
ti
o
n 
be
ne
fi
t 
d
oe
s 
n
ot
 
ar
is
e.
 

Pe
o
pl
e 
ar
e 
fr
ee
 t
o 
go
 
a
n
y
w
he
re
 
a
n
d 
d
o 
n
ot
 
ne
e
d 

a
n
y 

~
 

[
Mi
ni
st
ry
 
of
 
Re
ha
bi
li
ta
ti
on
 
O.
M.
 
N
o.
 
R.
S.
 
6(
5)
/
6
0,
 

da
te
d 
th
e 
23
rd
l2
4t
h 
A
u
g
us
t,
 
19
60
]. 

A 
pr
o
vi
si
o
n 
of
 
Rs
. 
3
0'
0
0 
la
k
hs
 
ha
s 
al
re
a
d
y 
be
e
D 

ma
de
 
t
o 
ac
c
o
m
m
o
da
te
 
ha
r
d 
ca
se
s 
a
m
o
n
g 
n
o
n·
 

ca
m
p 
di
s
pl
ac
e
d 
pe
rs
o
ns
 
w
h
o 
c
o
ul
d 
n
ot
 
f
or
 v
al
i
d 

re
as
o
ns
 
a
p
pl
y 
f
or
 
re
ha
bi
li
ta
ti
o
n 
l
oa
ns
 
i
n 
ti
me
. 

Cl
 



1 
2 

1
2 

.
4
3-
46
 

3 
4 

re
ha
bi
li
ta
ti
o
n 
as
si
st
an
ce
 
be
ca
us
e 
of
 
wa
nt
 
of
 
I
n 
t
hi
s 
c
o
n
ne
ct
i
o
n,
 
it
 m
a
y 
be
 
a
d
de
d 
t
ha
t 
t
he
 
ne
e
ds
 

a
de
q
ua
te
 
p
Ub
li
ci
ty
. 
T
h
e 
C
o
m
mi
tt
ee
 
h
o
pe
 
of
 
n
o
n-
ca
m
p 
di
s
pl
ac
e
d 
pe
rs
o
ns
 
ha
ve
 
t
hr
o
u
g
h-

t
ha
t 
t
he
 c
as
es
 
of
 
s
uc
h 
n
o
n-
ca
m
p 
di
s
pl
ac
e
d 

o
ut
 
re
ce
iv
ed
 
d
ue
 
at
te
nt
i
o
n.
 
O
ut
 
of
 
a
b
o
ut
 

pe
rs
o
ns
 
as
 
c
o
ul
d 
n
ot
 
a
p
pl
y 
f
or
 s
uc
h 
lo
an
s 
f
or
 
Rs
. 
73
 
cr
or
es
 
s
pe
nt
 
o
n 
t
h
e 
re
ha
bi
li
ta
ti
o
n 
of
 

va
li
d 
re
as
o
ns
 w
it
hi
n 
t
he
 t
i
me
 w
il
l 
be
 
s
y
m
pa
-

di
s
pl
ac
e
d 
pe
rs
o
ns
 
fr
o
m 
Ea
st
 
Pa
ki
st
a
n,
 
a
b
o
ut
 

t
he
ti
ca
ll
y 
c
o
ns
i
de
re
d:
 

Rs
. 
53
 
cr
or
es
 
ha
ve
 
be
e
n 
s
pe
nt
 
o
n 
di
s
pl
ac
e
d 

pe
rs
o
ns
 
li
vi
n
g 
o
ut
si
de
 
ca
m
ps
. 

N
o 
wa
tc
h 
a
p
pe
ar
s 
t
o 
b
e 
e
xe
rc
is
e
d 
by
 
t
he
 M
i
ni
st
r
y 

of
 
Re
ha
bi
li
ta
ti
o
n 
re
ga
r
di
n
g 
t
he
 e
ff
ec
ti
ve
 u
ti
li
-

sa
ti
o
n 
of
 m
on
ey
 
s
pe
nt
 o
n 
Re
ha
bi
li
ta
ti
o
n 
sc
he
-

me
s. 
T
h
e 
C
o
m
mi
tt
ee
 
fe
el 
it
 
st
ra
n
ge
 
t
ha
t 

wh
il
e 
t
he
 
e
nt
ir
e 
lo
an
s 
a
n
d 
gr
a
nt
s 
ar
e 
be
i
n
g 

pr
o
vi
de
d 
fo
r 
b
y 
t
he
 R
e
ha
bi
li
ta
ti
o
n 
Mi
ni
st
r
y 
f 

t
he
y 
s
h
o
ul
d 
n
ot
 
kn
o
w 
h
o
w 
fa
r 
t
he
 a
m
o
u
nt
s 

ha
d 
be
e
n 
sa
nc
ti
o
ne
d 
a
n
d 
i
n 
w
ha
t 
wa
y 
t
he
y 

we
re
 
be
i
n
g 
ut
il
is
ed
. 
T
h
e 
re
s
p
o
ns
i
bi
li
t
y 
of
 

t
he
 
G
o
ve
r
n
me
nt
 
ca
n
n
ot
 
be
 
c
o
ns
i
de
re
d 
t
o 
be
 

o
ve
r 
af
te
r 
t
he
 e
x
pe
n
di
t
ur
e 
ha
s 
be
e
n 
sa
nc
ti
o
ne
d.
 

It
 i
s 
ne
ce
ss
ar
y 
t
ha
t 
t
he
re
 s
h
o
ul
d 
be
 
a 
me
an
s 

t
o 
e
ns
ur
e 
t
ha
t 
t
he
 e
x
pe
n
di
t
ur
e 
ha
s 
be
e
n 
i
n-

c
UJ'
l'
ed
 
pr
o
pe
rl
y 
a
n
d 
t
he
 e
x
pe
ct
e
d 
re
s
ul
ts
 h
av
e 

be
e
n 
de
ri
Ve
d. 
T
h
e 
C
o
m
mi
tt
ee
 
re
c
o
m
me
n
d 

tt
t
_t
 
c
o
ns
is
te
nt
 
~

 
t
he
 p
r
o
gr
a
m
me
 
of
 w
i
n
d-

[
Mi
mI
Cr
y 
of
 
Re
ha
bi
li
ta
ti
on
 
O.
M.
 
No
. 
R
S.
 
6(
5)
/6
0, 

d
a
kt
l 
th
e 
2
2
n
d 
A
u
g
us
t,
 
1
9(
0)
. 

T
h
e 
c
o
nt
e
xt
 
pr
ef
ac
i
n
g 
t
he
 r
ec
o
m
me
n
da
ti
o
n 
ma
de
 

b
y 
t
h
e 
Es
ti
ma
te
s 
C
o
m
mi
tt
ee
 
i
n 
re
ga
r
d 
t
o 
t
hi
s 

ma
tt
er
 
as
 
gi
ve
n 
i
n 
t
he
 S
u
m
ma
r
y 
of
 
t
he
ir
 r
e
p
or
t 

a
p
pe
ar
s 
t
o 
ne
e
d 
f
ur
t
he
r 
cl
ar
if
ic
at
i
o
n.
 
T
h
e 
fa
ct
 

of
 t
he
 m
at
te
r 
is
 t
ha
t 
t
h
o
u
g
h t
hi
s 
Mi
ni
st
r
y 
e
xe
rc
is
e
d 

a 
ge
ne
ra
l 
wa
tc
h 
o
n 
t
he
 u
ti
li
sa
ti
o
n 
of
 
t
he
 
m
o
ne
y 

s
pe
nt
 
o
n 
re
ha
bi
li
ta
ti
o
n 
t
hr
o.
l
g
h 
t
he
 
n
or
ma
l 

ag
en
ci
es
 
av
ai
la
bl
e 
t
o 
all
 
G
o
ve
r
n
me
nt
 
or
ga
ni
sa
-

ti
o
ns
 
s
uc
h 
as
 
e
x
pe
n
di
t
ur
e 
st
at
e
me
nt
 
of
 
t
he
 

s
pe
n
di
n
g 
u
ni
ts
, 
a
u
di
t 
re
p
or
ts
 o
f 
t
he
 C
o
m
pt
r
ol
le
r 

a
n
d 
A
u
di
t
or
 
Ge
ne
ra
l 
a
n
d 
t
he
 
St
at
e 
G
o
ve
r
n-

me
nt
s 
c
o
nc
er
ne
d,
 
sp
ec
ia
l 
ma
c
hi
ne
r
y 
f
or
 e
xe
rc
is
i
n
g 

a 
wa
tc
h 
f
or
 
de
te
r
mi
ni
n
g 
t
he
 u
ti
li
sa
ti
o
n 
of
 
sa
nc
-

ti
o
ne
d 
f
u
n
ds
 
b
y 
t
he
 
St
at
e 
G
o
ve
r
n
me
nt
s 
~
 

n
ot
 
se
t 
u
p 
i
n 
t
he
 M
i
ni
st
r
y 
as
 
e
n
vi
sa
ge
d 
b
y.
 ·
th
e 

Es
ti
ma
te
s 
Co
tt
un
me
e 
i
n 
t
he
ir
 
S
ui
m
na
r
y.
 

0
)
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i
n
e 
Up
 
of
 t
he
 M
i
ni
st
r
y 
s
o
me
 m
ac
hi
ne
r
y 
s
h
o
ul
d 

be
 
ev
ol
ve
d 
t
o 
ev
al
ua
te
 
t
he
 r
es
ul
t 
of
 
sc
he
me
s 

fi
na
nc
ed
 
b
y 
t
he
 G
o
ve
r
n
me
nt
 
of
 
I
n
di
a 
at
 
le
as
t 

on
 
a 
.a
m
pl
e 
s
ur
ve
y 
ba
si
l.
 

O
ne
 
co
m
mo
n 
c
o
m
pl
ai
nt
 
ma
de
 
t
o 
t
he
 
Co
m
mi
t-

te
e 
w
u 
t
h
at
 
t
he
 l
oa
ns
 w
er
e 
gi
ve
n 
i
n 
dr
i
bl
et
s 

a
n
d 
t
he
re
 w
as
 
de
ht
y 
i
n 
sa
nc
ti
on
in
j,
r 
t
he
 a
m
o
u
nt
s 

wi
th
 
t
he
 
re
s
ul
t 
t
ha
t 
lo
an
s 
co
ul
d 
n
ot
 
b
e 

ut
il
is
ed
 
fo
r 
t
he
 p
ur
p
os
e 
fo
r 
wh
ic
h 
th
ey
 
we
re
 

-_
._
--
--
--
--
--
--
--
--
--
--
-.
 

T
h
e 
M
m
3t
r
y,
 
ho
we
ve
r, 
ac
ce
pt
s 
t
he
 
re
c
o
m
me
n
da
· 

ti
o
n 
of
 
t
he
 
Es
ti
ml
te
s 
C
o
m
mi
tt
ee
 
t
o 
u
n
de
rt
a
ke
 

o
n 
a 
sa
mp
le
 
su
rv
ey
 b
as
is
 
t
he
 w
or
k 
of
 
ev
al
ua
ti
ng
 

t
he
 
re
s
ul
ts
 
of
 
so
me
 
se
le
ct
e
d 
sc
he
me
s 
fi
na
nc
ec
i 

by
 
t
he
 G
o
ve
r
n
me
nt
 
of
 
I
n
di
a 
i
n 
We
st
 
Be
ng
al.
 

So
 
fa
r 
as
 
t
he
 o
t
he
r 
Ea
st
er
n 
St
at
es
 
ar
e 
c
o
nc
er
ne
d,
 

t
he
 p
r
o
bl
e
m 
of
 
re
ha
bi
li
ta
ti
o
n 
of
 
di
s
pl
ac
e
d 
pe
rs
o
ns
 

fr
o
m 
Ea
st
 
Pa
ki
st
a
n 
i
n 
As
sa
m,
 
Bi
ha
r,
 
Or
is
sa
 
a
n
d 

Tr
i
p
ur
a,
 
ha
s, 
b
y 
a
n
d 
la
rg
e, 
be
e
n 
re
so
lv
ed
. 
T
h
e 

Re
ha
bi
li
ta
ti
o
n 
De
pa
rt
me
nt
 
i
n 
Or
is
sa
 
ha
s 
al
re
a
d
y 

be
e
n 
w
o
u
n
d 
u
p,
 
a
n
d 
t
ha
t 
i
n 
Tr
ir
ur
a 
w
o
ul
d 
be
 

w
o
u
n
d 
u
p 
fr
o
m 
t
he
 1
St 
Oc
t
o
be
r,
 
19
60
. 
Si
mi
la
rl
y,
 

st
e
ps
 
ar
e 
be
in
g 
ta
ke
n 
t
o 
wi
n
d 
u
p 
t
he
 R
e
ha
bi
li
ta
-

ti
o
n 
De
pa
rt
me
nt
s 
i
n 
As
sa
m 
a
n
d 
Bi
ha
r 
al
so
 
be
f
or
e 

t
he
 e
n
d 
of
 
t
he
 
ye
ar
. 
A
n
y 
wo
rk
 
of
 
i
ur
ve
y 
t
o 

e
va
l
ua
te
 
t
he
 
re
s
ul
ts
 
of
 
sc
he
me
s 
fi
na
nc
ed
 
b
y 
t
he
 

-.
J 

G
o
ve
r
n
me
nt
 
of
 
I
n
di
a 
at
 
t
hi
s 
st
ag
e 
i
n 
t
he
se
 

St
at
el
, 
t
he
re
f
or
e,
 
wo
ul
d 
n
ot
 
be
 
c
o
ns
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hi
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op
er
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en
fo

rc
e 

im
-
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ed
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 r
ec

ov
er

y 
fr

om
 d

isp
la

ce
d 

pe
rs

on
s 

w
ho

 h
av

e 
ye

t t
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be
 r

eh
ab

ili
ta

te
d 

an
d 

ar
e 

no
t 

in
 a

 
po

si
tio

n 
to

 
re

pa
y 

th
e 

lo
an

s, 
th

ey
 

co
ns

id
er

 t
ha

t 
no

 l
oa

ns
 

sh
ou

ld
 b

e 
w

rit
te

n 
of

f 
un

le
ss

 
th

ey
 

ac
tu

al
ly

 
pr

ov
e 
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ec

ov
er
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le
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T

he
 a

m
ou

nt
 o

f l
oa

ns
 w

hi
ch
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nn

ot
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e r
ec

ov
er

-
ed

 i
s 

al
so

 a
 t

es
t o

f t
he

 s
uc

ce
ss
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f t

he
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he
m
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of
 re

ha
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lit
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n 

un
de

r w
hi

ch
 lo

an
s 

w
er

e 
gi

ve
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St
at

e 
G

ov
er

nm
en

ts
 

co
nc

er
ne

d.
 

A
cc

or
di

ng
 t

o 
th

e 
ex

is
tin

g 
pr

oc
ed

ur
e,

 th
e 

St
at

e 
G

ov
er

nm
en

ts
 

ar
e 

re
qu

ire
d 

to
 fu

rn
is

h 
th

e 
fo

llo
w

in
g 

pa
rti

cu
la

rs
 

al
on

g 
w

ith
 p

ro
po

sa
l f

or
 

w
rit

e 
of

f f
or

 c
on

si
de

ra
-

tio
n 

of
 th

is
 

M
in

is
try

 :
-

(I
) 

St
ep

s 
ta

ke
n 

to
 r

ec
ov

er
 

th
e 

du
es

 f
ro

m
 t

he
 

di
sp

la
ce

d 
pe

rs
on

s 
an

d 
th

e 
re

as
on

s 
w

hy
 t

he
 

am
ou

nt
 

co
ul

d 
no

t b
e 

re
co

ve
re

d.
 

(2
) 

Fa
ili

ng
 r

ec
ov

er
y 

fr
om

 th
e 

di
sp

la
ce

d 
pe

rs
on

s, 
st

ep
s 

ta
ke

n 
to

 r
ec

ov
er

 th
e 

du
es

 
fr

om
 t

he
 s

ur
e-

tie
s 

or
 f

ro
m

 t
he

 
le

ga
l 

he
irs

 i
n 

ca
se

 o
f d

ea
th

 
of

 d
is

pl
ac

ed
 p

er
so

ns
 

an
d 

th
e 

re
su

lts
 t

he
re

of
. 

Be
sid
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th
e 

ab
ov

e,
 

th
e 

fo
llo

w
in

g 
fu
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he

r 
in

fo
r-

m
at

io
n/

ce
rti

fic
at

es
 

ar
e 

al
so

 r
eq

ui
re

d 
to

 b
e 

su
b-

m
itt

ed
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ha
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th

e 
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at
e 

Fi
na

nc
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ep

ar
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en
t 

ha
ve

 b
ee

n 
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ns
ul

te
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an
d 

th
ey

 h
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e 
co
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re
d 
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 p

ro
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sa
l f
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 th

e w
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e 
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f o
f t

he
 ir
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co

ve
ra

-
bl

e 
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an
s 
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d 
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ve
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G
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O
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It
 

wa
s 

re
pr

es
en

te
d 

to
 t

he
 

C
om

m
itt

ee
 

th
at

 
fa

llo
w

 
la

nd
 s

uf
fic

ie
nt

 to
 

se
ttl

e 
ne

ar
ly

 a
 

la
kh

 
of

 d
is

pl
ac

ed
 

pe
rs

on
s 

is 
av

ai
la

bl
e 

in
 A

ss
am

. 
T

he
 

C
om

m
itt

ee
 

ha
ve

 
no

t 
go

ne
 

in
to

 t
he

 
m

at
te

r 
in

 d
et

ai
l. 

In
 v

ie
w

 o
f t

he
 in

fo
rm

at
io

n 
pr

es
en

te
d 

to
 t

he
 

C
om

m
itt

ee
 

th
ey

 
co

ns
id

er
 

th
at

 
it

 w
ou

ld
 b

e 
w

or
th

w
hi

le
 

go
in

g 
in

to
 t

he
 

qu
es

tio
n 

in
 c

on
su

lta
tio

n 
w

ith
 

A
ss

am
 G

ov
er

n-
m

en
t. 

If
 

an
 o

ffe
r o

f 
gi

vi
ng

 5
0%

 o
f t

he
 re

c-
la

im
ed

 
la

nd
 to

 t
he

 
lo

ca
l 

la
nd

le
ss

 is
 

m
ad

e,
 

th
e 

re
sp

on
se

 o
f t

he
 S

ta
te

 
G

ov
er

nm
en

t 
m

ay
 

be
 m

or
e 

en
co

ur
ag

in
g.

 

T
he

 
St

ud
y 

G
ro

up
 

of
 E

st
im

at
es

 
C

om
m

itt
ee

 
du

rin
g 

th
ei

r 
va

rio
us

 
to

ur
s 

fo
rm

ed
 

th
e 

im
pr

es
si

on
 t

ha
t 

ap
pr

oa
ch

 
ro

ad
s 

an
d 

ot
he

r 
ci

vi
c 

am
en

iti
es

 
in

 
G

ov
er

nm
en

t 
co

lo
ni

es
 

w
er

e 
fa

r 
fr

om
 s

at
is

fa
ct

or
y.

 
T

he
 C

om
m

itt
ee

 
co

ns
id

er
 

th
at

 
w

he
n 

G
ov

er
nm

en
t 

st
ar

t 
a 

ho
us

in
g 

co
lo

ny
 t

he
y 

sh
ou

ld
 

en
su

re
 

th
at

 

r " 
ac

tio
n 

re
qw

nn
go

 t
he

 
or

de
r 

of
 a

ny
 

hi
gh

er
 

au
th

or
ity

. 

T
he

 
pr

es
cr

ib
ed

 
pr

oc
ed

ur
e,

 
as

 
in

di
ca

te
d 

ab
ov

e,
 

is
, 

in
 th

e 
op

in
io

n 
of

 th
is

 
M

in
is

tr
y,

 
su

ff
ic

ie
nt

ly
 

ex
ha

us
tiv

e 
to

 
en

su
re

 t
ha

t 
lo

an
s 

ar
e 

no
t w

ri
tte

n 
of

f 
un

le
ss

 
th

ey
 

re
al

ly
 

pr
ov

e 
irr

ec
ov

er
ab

le
. 

LM
in

ist
ry

 
of

 R
eh

ab
ili

ta
tio

n 
O

.M
. 

N
o.

 R
S

-6
(S

)/6
0,

 
da

te
d 

th
e 

22
nd

 A
ug

us
t, 

19
60

). 

In
 t

he
 

vi
ew

 
of

 th
e 

St
at

e 
G

ov
er

nm
en

t, 
ha

rd
ly

 
an

y 
m

or
e 

su
ita

bl
e 

la
nd

s 
ar

e 
av

ai
la

bl
e 

in
 A

ss
am

 
fo

r 
th

e 
re

ha
bi

lit
at

io
n 

of
 

di
sp

la
ce

d 
pe

rs
on

s.
 

N
ot

 
ev

en
 t

ha
t, 

ab
ou

t 
a 

ye
ar

 a
go

 
a 

re
qu

es
t 

w
as

 
re

ce
iv

ed
 

fr
om

 t
he

 
St

at
e 

G
ov

er
nm

en
t t

ha
t 

5,
00

0 
di

sp
la

ce
d 

fa
m

ili
es

 
w

ho
 

ar
e 

no
w

 li
vi

ng
 

in
 t

he
 S

ta
te

 m
ay

 b
e 

ta
ke

n 
to

 D
an

da
ka

ra
ny

a 
fo

r 
se

ttl
em

en
t. 

H
ow

ev
er

, 
th

e 
re

co
m

m
en

da
tio

n 
of

 
th

e 
Es

tim
at

es
 

C
om

m
itt

ee
 

ha
s 

be
en

 b
ro

ug
ht

 to
 

th
e 

no
tic

e 
of

 th
e 

St
at

e 
G

ov
er

nm
en

t. 

[M
in

is
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tio

n 
O
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. 

N
o.
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S

-6
(S

)/6
0,

 
da

te
d 

th
e 
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nd

 A
ug

us
t, 

19
60

]. 
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ge
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ro

ad
s,
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in
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ng
 

w
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er
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et
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 a
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de
d 

in
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e 
G

ov
er

n-
m

en
t 
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3 

ne
ce
ss
ar
y 
fa
ci
li
ti
es
 
li
ke
 
dr
ai
na
ge
, 

r
oa
ds
, 

dr
i
n
ki
n
g 
wa
te
r 
s
u
p
pl
y 
et
c.
 
ar
e 
pr
o
vi
de
d.
 

Fu
rt
he
r 
in
fo
r
ma
ti
on
 
ca
ll
ed
 f
or
 
by
 
th
e 
Co
m
mi
t-

te
e. 

Re
s
ul
ts
 
of
 
re
fe
re
nc
es
 
ma
de
 
t
o 
t
he
 
Ma
ni
p
ur
 

A
d
mi
ni
st
ra
ti
o
n 
a
n
d 
t
he
 
Or
is
sa
 
G
o
ve
r
n
me
nt
 

ma
y 
pl
ea
se
 
be
 

~
 

(
L.
S.
S.
O.
M.
 N
o. 
24
-
E(
;1
/6
0, 
da
te
d 
th
e 
4t
h 
J
ul
y,
 

4 

A
s 
re
ga
r
ds
 
t
h
e 
Ma
nt
ri
p
u
k
he
ri
 
H
o
us
i
n
g 
Sc
he
me
 

i
n 
Ma
ni
p
ur
 
a
n
d 
t
h
e 
sa
ni
ta
r
y 
c
o
n
di
ti
o
ns
 
i
n 

B
h
us
a
n
d
p
ur
 
c
ol
o
n
y,
 
re
fe
re
nc
es
 
ar
e 
be
i
n
g 
ma
de
 

t
o 
t
he
 
Ma
ni
p
ur
 
A
d
mi
ni
st
ra
ti
o
n 
a
n
d 
Or
is
sa
 

G
o
ve
r
n
me
nt
. 

[
Mi
ni
st
ry
 
of
 
Re
ha
bi
li
ta
ti
on
 
O.
M.
 
No
. 
R
S-
6(
S)
/
6
o,
 

da
te
d 
th
e 
2
2
M 
Au
gu
st
, 
19
60
]. 

T
h
e 
G
o
ve
r
n
me
nt
 
of
 
Or
is
sa
 
ha
ve
 
i
nt
i
ma
te
d 
t
h
at
 

i
n 
B
h
us
a
n
d
p
ur
 
h
o
us
es
 
ha
ve
 
be
e
n 
c
o
ns
tr
uc
te
d 

wi
t
h 
pr
o
vi
si
o
n 
f
or
 
dr
ai
na
ge
, 
r
oa
ds
, 
dr
i
n
ki
n
g 

wa
te
r 
s
u
p
pl
y 
et
c.
 
T
h
er
e 
ar
e 
al
so
 
pr
i
ma
r
y 

sc
h
o
ol
s 
i
n 
e
ve
r
y 
c
ol
o
n
y 
c
o
ns
tr
uc
te
d 
f
or
 
t
h
e 

di
s
pl
ac
e
d 
pe
rs
o
ns
. 

19
61
). 

A 
re
pl
y 
fr
o
m 
t
h
e 
Ma
ni
p
ur
 
A
d
mi
ni
st
ra
ti
o
n 
is
 s
ti
ll
 

T
h
e 
C
o
m
mi
tt
ee
 
re
c
o
m
me
n
d 
t
ha
t 
st
e
ps
 
s
h
o
ul
d 

be
 
ta
ke
n 
t
o 
se
e 
t
ha
t 
a
de
q
ua
te
 
ci
vi
c 
a
me
ni
-

ti
es
 
ar
e 
pr
o
vi
de
d 
i
n 
t
h
e 
s
q
ua
tt
er
s'
 c
ol
on
ie
s 

as
 
ea
rl
y 
as
 
p
os
si
bl
e.
 
T
h
e 
C
o
m
mi
tt
ee
 
al
s
o 

re
c
o
m
me
n
d 
t
ha
t 
si
nc
e 
t
he
 e
nt
ir
e 
a
m
o
u
nt
 

s
pe
nt
 
o
n 
de
ve
l
o
p
me
nt
 
e
x
pe
n
di
t
ur
e 
is
 
c
ha
r
ge
d 

u 
a 
l
oa
n 
t
o 
t
he
 
di
s
pl
ac
e
d 
pe
rs
o
ns
 
i
n 
t
h
e 

a
wa
it
e
d.
 
T
h
e 
A
d
mi
ni
st
ra
ti
o
n 
ha
s 
be
e
n 
r
e-

mi
n
de
d.
 

[
Mi
ni
st
ry
 
01 
Re
ha
bi
li
ta
ti
on
 
O.
M.
 
No
. 
3
5(
3)
/
6
1,
 

Ge
nl'

J 
da
te
d 
th
e 
5t
h 
Au
gu
st
, 
19
61
). 

T
h
e 
fi
rs
t 
re
c
o
m
me
n
da
ti
o
n 
of
 t
he
 
C
o
m
mi
tt
ee
 
ha
s 

be
e
n 
n
ot
e
d.
 
T
h
e 
G
o
ve
r
n
me
nt
 

re
gr
et
 
t
h
at
 

f
or
 t
he
 
re
as
o
ns
 
e
x
pl
ai
ne
d 
be
l
o
w 
t
he
y 
ar
e 
u
na
bl
e 

t
o 
ac
ce
pt
 
t
h
e 
se
c
o
n
d 
re
c
o
m
me
n
da
ti
o
n 
t
h
at
 

s
o
me
 p
or
ti
o
n 
of
 t
h
e 
e
x
pe
n
di
t
ur
e 
o
n 
t
h
e 
de
ve
l
o
p-

me
nt
 
of
 
t
h
e 
!
¥I
ua
tt
er
s' 

c
ol
o
ni
es
 
s
h
o
ul
d 
b
e 

tr
e
at
e.
 
as
 
gr
a
nt
. 
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eo
lo
ni
es
, 
w
hi
c
h 
t
he
 
di
sp
ia
ce
d 
pe
rs
o
ns
 
mi
g
ht
 

n
ot
 
be
 
i
n 
a 
p
os
it
i
o
n 
t
o 
re
pa
y,
 
G
o
ve
r
n
me
nt
 

ma
y 
c
o
ns
i
de
r 
tr
ea
ti
n
g 
so
me
 
p
or
ti
o
n 
of
 t
hi
s 

e
x
pe
n
di
t
ur
e 
as
 
gr
a
nt
s 
t
o 
St
at
e 
G
o
ve
r
n
me
nt
 

or
 
Ca
lc
ut
ta
 
C
or
p
or
at
i
o
n 
f
or
 
de
ve
l
o
p
me
nt
 
of
 

co
lo
ni
es
 
as
 
is
 
d
o
ne
 
i
n 
t
he
 
ca
se
 
of
 
sc
he
me
s 

of
 s
l
u
m 
cl
ea
ra
nc
e 
by
 t
he
 M
i
ni
st
r
y 
of
 H
ea
lt
h.
 

A 
re
vi
e
w 
c
o
n
d
uc
te
d 
a 
fe
w 
ye
ar
s 
ag
o 
of
 t
he
 

tr
ai
ni
n
g 
pr
o
gr
a
m
me
s 
i
n 
t
he
 
Ea
st
er
n 
Z
o
ne
 

re
ve
al
ed
 
t
ha
t 
of
 t
he
 
t
w
o 
br
oa
d 
s
u
b-
di
vi
si
o
ns
 

of
 
tr
a
de
s,
 
vo
ca
ti
on
al
 
a
n
d 
te
c
h
ni
ca
l,
 
t
he
 l
at
te
r 

of
fe
re
d 
m
or
e 
o
p
p
or
t
u
ni
ti
es
 
f
or
 
a
bs
or
pt
i
o
n 
of
 

tr
ai
ne
d 
pe
rs
ol
me
l.
 
Wi
t
h 
t
hi
s 
e
n
d 
i
n 
vi
e
w, 

t
he
 
st
a
n
da
r
d 
of
 
tr
ai
ni
n
g 
i
m
pa
rt
e
d 
i
n 
t
he
se
 

ce
nt
re
s 
wa
s 
be
i
n
g 
ra
is
e
d 
t
o 
t
he
 l
ev
el
 r
e
q
ui
re
d 

(a
) 
ne
e 

~
 p
ra
ct
ic
e 
is
 t
o 
tr
ea
t 
all
 
de
ve
l
o
p-

me
nt
 
e
x
pe
n
di
t
ur
e,
 
i
n 
s
q
ua
tt
er
s' 
co
lo
ni
es
 
aa
 

we
ll 
as
 
i
n 
co
lo
ni
es
 
se
t 
u
p 
b
y 
t
he
 G
o
ve
r
n
me
nt
, 

as
 
l
oa
n 
re
c
o
ve
ra
bl
e 
fr
o
m 
t
he
 
di
s
pl
ac
e
d 
pe
rs
ol
ll
 

se
tt
le
d 
i
n 
t
h
os
e 
co
lo
ni
es
. 
T
hi
s 
pr
ac
ti
ce
 
is
 

be
i
n
g 
fo
ll
o
we
d 
i
n a
ll
 t
he
 
St
at
es
 
i
n t
he
 
Ea
st
er
n 

Re
gi
o
n 
as
 
al
so
 
i
n 
t
he
 W
es
te
r
n.
 
It
 i
s 
f
ul
l
y 
j
us
ti
-

fi
ed
 
be
ca
us
e 
t
he
 
e
x
pe
n
di
t
ur
e 
o
n 
de
ve
l
o
p
me
nt
 

a
p
pr
ec
ia
te
s 
t
he
 
va
l
ue
 
of
 
la
n
d.
 
Al
m
os
t 
al
l 
t
h
e 

s
q
ua
tt
er
s' 
co
lo
ni
es
 
ar
e 
si
t
ua
te
d 
wi
t
hi
n 
or
 

ne
ar
 
Ca
lc
ut
ta
, 
a
n
d 
af
te
r 
de
ve
l
o
p
me
nt
, 
t
he
 l
a
n
d 

va
lu
es
 
wi
ll
 
i
nc
re
as
e 
a
p
pr
ec
ia
bl
y,
 
t
o 
t
h
e 

ul
ti
ma
te
 
be
ne
fi
t 
of
 
t
he
 
di
s
pl
ac
e
d 
pe
rs
o
ns
. 

(
b)
 
A 
ma
j
or
it
y 
of
 
t
he
 
re
si
de
nt
s 
of
 
s
q
ua
tt
er
s'
 

co
lo
ni
es
 
ar
e 
ga
i
nf
ul
l
y 
e
m
pl
o
ye
d 
a
n
d 
it
 
ca
n
n
ot
 

be
 
he
l
d 
t
ha
t 
t
he
 e
x
pe
n
di
t
ur
e 
o
n 
ac
c
o
u
nt
 
of
 l
a
n
d 

a
n
d 
de
ve
l
o
p
me
nt
 
is
 b
e
y
o
n
d 
t
he
ir
 c
a
pa
ci
t
y 
t
o 
pa
y.
 

(c
) 
A
n
y 
[
de
pa
rt
ur
e 
fr
o
m 
t
he
 
ac
ce
pt
e
d 
pr
ac
ti
ce
 

wi
t
h 
re
ga
r
d 
t
o 
t
he
 s
q
ua
tt
er
s' 
co
lo
ni
es
 
wi
ll
 
me
a
n 

e
xt
e
ns
i
o
n 
of
 
t
he
 
c
o
nc
es
si
o
n 
t
o 
G
o
ve
r
n
me
nt
 

s
p
o
ns
or
e
d 
c
ol
o
ni
es
 
al
s
o,
 
t
he
 f
in
an
ci
al
 
i
m
pl
ic
at
i
o
n 

of
 w
hi
c
h 
w
o
ul
d 
b
e 
he
av
y. 

[
Mi
ni
st
ry
 
of
 
Re
ha
bi
li
ta
ti
on
 
O.
M.
 
No
. 
R
S-
6(
,)
/
6
0,
 

da
te
d 
th
e 
22
nd
 
Au
gu
st
, 
19
60
]. 

As
 
t
he
re
 
is
 
n
o 
f
ol
l
o
w-
u
p 
or
ga
ni
sa
ti
o
n 
i
n 
t
hi
l 

Mi
ni
st
r
y,
 
it
 i
s 
n
ot
 
p
os
si
bl
e 
t
o 
gi
ve
 
t
he
 
e
xa
ct
 

fi
gu
re
s. 
It
 i
s, 
h
o
we
ve
r,
 
a 
fa
ct
 
t
ha
t 
t
he
re
 a
re
 

be
tt
er
 
pr
os
pe
ct
s 
of
 
a
bs
or
pt
i
o
n 
of
 t
ra
i
ne
d 
pe
rs
o
n-

ne
l 
u
n
de
r 
t
h
e 
e
n
gi
ne
er
i
n
g 
tr
a
de
s 
o
n 
ac
c
o
u
nt
 

of
 
gr
ea
t 
o
pe
ni
n
gs
 
f
or
 
te
c
h
ni
ca
l 
pe
rs
o
n
ne
l 
u
n-

de
r 
t
he
 
De
ve
l
o
p
me
nt
 
Pl
a
ns
. 
T
h
e 
st
a
n
da
r
d 

of
 t
ra
i
ni
n
g 
i
n D
.
G.
R.
E.
 
ce
nt
re
s 
is
 o
n 
a
n 
i
m
pr
o
ve
d 

.. I 
....
 , = 
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,1 
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3 

i
n 
t
he
 
D.
G.
R.
E.
 
r
u
n 
tr
ai
ni
n
g 
ce
nt
re
s.
 
It
 i
s 

n
ot
 
k
n
o
w
n 
w
he
t
he
r 
t
he
 e
m
pl
o
y
me
nt
 
o
p
p
or
t
u-

ni
ti
es
 
ha
ve
 
i
m
pr
o
ve
d 
as
 
a 
re
s
ul
t 
of
 t
he
 s
hi
ft
 

i
n 
t
he
 s
ys
te
m 
of
 t
ra
i
ni
n
g.
 

4 

ba
si
s 
a
n
d 
c
o
nf
or
ms
 
t
o 
t
he
 
pa
tt
er
n 
la
i
d 
d
o
w
n 

b
y 
t
he
 
Al
l 
I
n
di
a 
C
o
u
nc
il
 
fo
r 
Te
c
h
ni
ca
l 
E
d
uc
a-

ti
o
n.
 

[
Mi
ni
my
 
of
 
Re
ha
bi
li
ta
ti
on
 
a.
M.
 
No
. 
R
S-
6(
S)
/
6
0,
 

da
te
d 
th
e 
22
nd
 
A
u
g
us
t,
 
1
9
6
0]
. 

I
n 
Or
is
sa
 
it
 
wa
s 
re
pr
es
e
nt
e
d 
t
ha
t 
t
he
 d
i
5
pl
ac
e
d 
As
 
ob
5e
rv
ed
 
i
n 
pa
ra
 
88
 
of
 
t
h
e 
Re
p
or
t 
of
 
t
h
e 

gi
rl
s 
tr
ai
ne
d 
i
n 
t
he
 T
r
ai
ni
n
g-
c
u
m-
Pr
o
d
uc
ti
o
n 

Es
ti
ma
te
s 
C
o
m
mi
tt
ee
 
u
n
d
er
 
re
fe
re
nc
e 
t
h
e 

~ 

Ce
nt
re
 
ha
ve
 
n
ot
 
be
e
n 
a
bl
e 
t
o s
e
C
Ur
e 
e
m
pl
o
y
me
nt
 
tr
ai
ni
n
g 
pr
o
gr
a
m
me
 
u
n
de
rt
a
ke
n 
d
ur
i
n
g 
t
h
e 

af
te
r 
tr
ai
ni
n
g.
 
T
h
e 
C
o
m
mi
tt
ee
, 
t
he
re
f
or
e,
 
pa
st
 
fe
w 
ye
ar
s 
re
ve
al
e
d 
t
h
at
 v
oc
at
i
o
na
l 
tr
a
de
s 
IS
 

re
c
o
m
me
n
d 
t
ha
t 
G
o
ve
r
n
me
nt
 
s
h
o
ul
d 
ta
ke
 
di
d 
n
ot
 
of
fe
r 
s
uf
fi
ci
e
nt
 
o
p
p
or
t
u
ni
ti
es
 
f
or
 

ep
ee
ia
l 
me
as
ur
es
 
t
o 
se
e 
t
ha
t 
t
he
se
 t
ra
i
ne
d 
di
s-

a
bs
or
pt
i
o
n 
of
 t
ra
i
ne
d 
pe
rs
o
n
ne
l 
a
n
d 
t
ha
t 
t
h
e 

pl
ac
e
d 
pe
rs
on
a 
fi
n
d 
l
ui
ta
bl
e 
e
m
pl
o
y
me
nt
. 

st
a
n
da
r
d 
of
 t
ra
i
ni
n
g 
wa
s,
 
t
he
re
f
or
e,
 r
ai
se
d 
t
o 
t
h
e 

le
ve
l 
re
q
ui
re
d 
i
n 
t
h
e 
D.
G 
R.
E.
 
r
u
n 
tr
ai
ni
n
g 

ce
nt
re
s 
f
or
 t
ec
h
ni
ca
l 
tr
ai
ni
n
g.
 
T
h 
e 
di
ff
ic
ul
t
y 

e
x
pe
ri
e
nc
e
d 
b
y 
t
he
 t
ra
i
ne
d 
pe
rs
o
n
ne
l 
i
n 
Or
is
sa
 

ma
y 
ha
ve
 
be
e
n 
d
ue
 
t
o 
t
ha
t 
fa
ct
. 
Wi
t
h 
t
h
e 

ra
ti
o
na
li
sa
ti
o
n 
of
 
t
h
e 
tr
ai
ni
n
g 
sc
he
me
s,
 
it
 i
I 

h
o
pe
d 
t
ha
t 
t
h
e 
sc
o
pe
 f
or
 
e
m
pl
o
y
me
nt
 
o
p
p
or
-

t
u
ni
ti
es
 
w
o
ul
d 
i
m
pr
o
ve
. 
H
o
we
ve
r,
 
t
hi
s 
r
e-

c
o
m
me
n
da
ti
o
n 
is
 b
ei
n
g 
br
o
u
g
ht
 t
o 
t
h
e 
n
ot
ic
e 
of
 

t
he
 
G
o
ve
r
n
me
nt
 
of
 
Or
is
sa
 
so
 
t
ha
t 
s
pe
ci
al
 

ef
fo
rt
s 
ma
y 
be
 m
a
de
 
t
o 
fi
n
d 
s
ui
ta
bl
e 
e
m
pl
o
y-

me
nt
 
t
o 
t
hi
s 
pa
rt
ic
ul
ar
 
ba
tc
h 
of
 t
ra
i
ne
es
. 

[
Mi
ni
st
ry
 
of
 
Re
ha
bi
li
ta
ti
on
] 
a.
M.
 
No
. 

~
 

.;
ia
tl
d 
.t
he
 
~

 
A
u
g
us
t,
 
1
9
6
0)
. 

• 
. . 
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W
hi

le
 i

t 
m

ay
 n

ot
 b

e 
ne

ce
ss

ar
y 

to
 h

av
e 

tr
ai

ni
ng

 
sc

he
m

es
 

ex
cl

us
iv

el
y 

fo
r 

di
sp

la
ce

d 
pe

rs
on

s,
 t

he
 

C
om

m
itt

ee
 

re
co

m
m

en
d 

th
at

 
ev

er
y 

fa
ci

lit
y 

sh
ou

ld
 b

e 
pr

ov
id

ed
 to

 d
is

pl
ac

ed
 

pe
rs

on
s 

ne
ed

in
g 

te
ch

ni
ca

l 
or

 v
oc

at
io

na
l 

tr
ai

ni
ng

 in
 th

e 
ex

is
tin

g 
in

st
itu

tio
ns

 w
hi

ch
 m

ay
 b

e 
ex

pa
nd

ed
 

fo
r 

th
e 

pu
rp

os
e 

an
d 

w
he

re
 s

uc
h 

fa
ci

lit
ie

s 
do

 n
ot

 
ex

is
t 

by
 

se
tti

ng
 u

p 
ne

w
 t

ra
in

in
g 

in
st

itu
tio

ns
. 

T
he

 C
om

m
itt

ee
 h

op
e 

th
at

 t
he

 
st

ep
s 

ta
ke

n 
to

 
pr

ov
id

e 
fr

ee
sh

ip
s,

 b
oo

k 
gr

an
ts

 a
nd

 s
tip

en
ds

 
et

c.
 

w
ou

ld
 e

ns
ur

e 
ed

uc
at

io
na

l 
ai

d 
to

 th
e 

di
s-

pl
ac

ed
 p

er
so

ns
 ti

ll 
th

ey
 a

re
 a

bs
or

be
d 

in
 th

e 
pr

e-
va

ili
ng

 
pa

tte
rn

 
of

 
th

e 
re

gi
on

. 

In
 p

ar
a 

1C
3 

of
 tM

e 
R

ep
or

t 
un

de
r 

re
fe

re
nc

e,
 

th
e 

Es
tim

at
es

 
C

om
m

itt
ee

 
ha

ve
 

ag
re

ed
 

w
ith

 t
he

 
po

lic
y 

of
 th

e 
M

in
is

tr
y 

to
 g

ra
du

al
ly

 i
nt

eg
ra

te
 

th
e 

sc
he

m
es

 o
f 

re
ha

bi
lit

at
io

n 
w

ith
 t

he
 g

en
er

al
 

pl
an

s 
of

 d
ev

el
op

m
en

t 
of

 t
he

 c
ou

nt
ry

 
as

 a
 

w
ho

le
 a

nd
 p

ar
tic

ul
ar

ly
 w

ith
 t

he
 d

ev
el

op
m

en
t 

pl
an

s 
of

 t
he

 S
ta

te
s 

co
nc

er
ne

d 
so

 t
ha

t 
th

e 
M

in
is

tr
y 

ca
n 

ev
en

tu
al

ly
 b

e 
w

ou
nd

 
up

. 
In

 
pu

rs
ua

nc
e 

of
 th

at
 p

ol
ic

y,
 t

he
 w

or
k 

re
la

tin
g 

to
 

th
e 

tr
ai

ni
ng

 o
f 

di
sp

la
ce

d 
pe

rs
on

s 
is

 b
ei

ng
 

tr
an

sf
er

re
d 

to
 th

e 
M

in
is

tr
y 

vf
 L

ab
ou

r 
an

d 
Em

pl
oy

m
en

t. 
T

he
 n

ee
ds

 
of

 t
he

 
di

sp
la

ce
d 

pe
rs

on
s,

 w
ho

 w
ill

 n
ow

 f
or

m
 a

n 
in

te
gr

al
 p

ar
t 

of
 th

e 
co

m
m

un
ity

, 
w

ill
 

no
 

do
ub

t 
be

 t
ak

en
 

in
to

 c
on

si
de

ra
tio

n 
by

 th
at

 
M

in
is

tr
y 

an
d 

. t
he

 
ne

ce
ss

ar
y 

fa
ci

lit
ie

s 
pr

ov
id

ed
. 

H
ow

ev
er

, t
hi

s 
re

co
m

m
en

da
tio

n 
is 

be
in

g 
br

ou
gh

t t
o 

th
e 

no
tic

e 
of

 th
e 

D
ir

ec
to

ra
te

 G
en

er
al

 o
f R

es
et

tle
m

en
t a

nd
 

Em
pl

oy
m

en
t, 

M
in

is
tr

y 
of

 L
ab

ou
r 

an
d 

E
m

-
pl

oy
m

en
t. 

lM
in

is
tr

y 
of

 R
eh

ab
ili

ta
tio

n 
O

.M
. 

N
o.

 R
S-

6(
S)

/6
0,

 
da

te
d 

th
e 

22
nd

 A
ug

us
t, 

19
60

]. 

T
he

 g
ra

nt
s 

fo
r s

tip
en

d 
fr

ee
sh

ip
s 

et
c.

 w
ill

 c
on

tin
ue

 
up

to
 

th
e 

en
d 

of
 M

ar
ch

, 
19

63
." 

[M
in

is
tr

y 
of

 R
eh

ab
ili

ta
tio

n 
O

.M
. 

N
o.

 R
S-

6(
S)

/6
0,

 
da

te
d 

th
e 

22
nd

 A
ug

us
t, 

19
60

]. 

It
 w

as
 r

ep
re

se
nt

ed
 to

 th
e 

C
om

m
itt

ee
 

th
at

 th
e 

G
o-

T
hi

s 
m

at
te

r 
ha

s 
be

en
 l

oo
ke

d 
in

to
. 

T
he

 
A

ss
am

 
ve

m
m

en
t 

of
 A

ss
am

 
in

si
st

ed
 u

po
n 

a 
ce

rti
fic

at
e 

G
ov

er
nm

en
t 

ha
ve

 
re

po
rt

ed
 

th
at

 
th

ey
 

do
 

be
in

g 
pr

od
uc

ed
 b

y 
th

e 
di

sp
la

ce
d 

pe
rs

on
s 

ap
pl

y-
no

t i
ns

is
t u

po
n 

a 
ce

rti
fic

at
e 

to
 th

e 
ef

fe
ct

 t
ha

t t
he

 

C
o)

 
C

o)
 I 
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10
0 

3 

in
g 

fo
r 

a 
st

ip
en

d 
th

at
 th

e 
pe

rs
on

 
w

as
 

a 
st

ud
en

t 
in

 
Pa

ki
sta

n.
 

If
 th

is
 is

 c
or

re
ct

, t
he

 C
om

m
itt

ee
 

ar
e a

t a
 lo

ss
 to

 u
nd

er
st

an
d 

th
e 

re
as

on
s 

fo
r 

su
ch

 
a 

re
qu

ire
m

en
t. 

T
he

 
C

om
m

itt
ee

 w
ou

ld
 ~
 

co
m

m
en

d 
th

at
 th

e 
m

at
te

r m
ay

 b
e 

lo
ok

ed
 in

to
. 

It
 w

as
 r

ep
re

se
nt

ed
 t

o 
th

e 
C

om
m

itt
ee

 
th

at
 i

n 
on

e 
of

 t
he

 S
ta

te
s 

in
 E

as
te

rn
 Z

on
e,

 th
e 

St
at

e 
G

ov
er

nm
en

t 
w

as
 i

ns
is

tin
g 

up
on

 
ed

uc
at

io
n 

in
 

th
e 

m
ed

iu
m

 
of

 th
e 

St
at

e 
la

ng
ua

ge
 

in
 th

e 
pr

i-
m

ar
y 

sc
ho

ol
s. 

W
hi

le
 

di
sp

la
ce

d 
pe

rs
on

s 
ha

ve
 

ne
ce

ss
ar

ily
 t

o 
le

ar
n 

th
e 

la
ng

ua
ge

 o
f 

th
e 

re
gi

on
 

w
he

re
 th

ey
 a

re
 s

et
tle

d 
an

d 
co

nf
or

m
 to

 t
he

 p
at

-
te

rn
 

of
 

ed
uc

at
io

n 
pr

ev
ai

lin
g 

th
er

e,
 t

he
 C

om
-

m
itt

ee
 c

on
sid

er
 t

ha
t 

it
 is

 e
qu

al
ly

 n
ec

es
sa

ry
 

to
 

pr
o\

id
e 

th
em

 w
ith

 a
de

qu
at

e 
fa

ci
lit

ie
s 

fo
r 

in
s-

tru
ct

io
ns

 
th

ro
ug

h 
th

ei
r 

m
ot

he
r 

to
ng

ue
 

4 

st
ud

en
t 

ap
pl

yi
ng

 f
or

 
st

ip
en

d 
or

 f
re

es
hi

p 
w

as
 

a 
st

ud
en

t 
in

 E
as

t 
Pa

ki
sta

n.
 

[M
in

ist
rY

 o
f R

eh
ab

ili
ta

tio
n 

O
.M

. 
No

. 
RS

-6
(S

'ji
60

, 
da

te
d 

th
e 

22
nd

 A
ug

us
t, 

19
60

]. 

Ed
uc

at
io

n 
th

ro
ug

h 
th

e 
m

ed
iu

m
 o

f 
Be

ng
al

i 
is

 
al

re
ad

y 
av

ai
la

bl
e 

in
 W

es
t 

Be
ng

al
, 

Tr
ip

ur
a,

 
an

d 
C

ac
ha

r 
D

is
tri

ct
 i

n 
A

ss
am

. 
A

s 
re

ga
rd

s 
ot

he
r 

St
at

es
 i

n 
th

e 
Ea

st
er

n 
Re

gi
on

, 
pr

im
ar

y 
sc

ho
ol

s 
fo

r 
th

e 
be

ne
fit

 o
f d

is
pl

ac
ed

 p
er

so
ns

 h
av

e 
be

en
 s

et
 u

p 
w

he
re

ve
r 

co
ns

id
er

ed
 n

ec
es

sa
ry

, b
ut

 
th

is
 M

in
is

try
 a

re
 n

ot
 a

w
ar

e 
w

he
th

er
 

fa
ci

lit
ie

s 
fo

r 
in

st
ru

ct
io

n 
in

 B
en

ga
li 

ar
e 

av
ai

la
bl

e 
in

 a
ll 

th
es

e 
sc

ho
ol

s. 
T

he
 

re
co

m
m

en
da

tio
ns

 o
f 

th
e 

C
om

m
itt

ee
 h

av
e 

be
en

 b
ro

ug
ht

 t
o 

th
e 

no
tic

e 
of

 
th

e 
G

ov
er

nm
en

ts
 o

f A
ss

am
, B

ih
ar

, 
O

ris
sa

 a
nd

 
U

.P
. 

A
s 

re
ga

rd
s 

pr
OV

lS
lon

 o
f 

pr
im

ar
y 

ed
uc

at
io

n 
th

ro
ug

h 
Be

ng
al

i 
in

 S
ai

ta
n 

an
d 

Se
rr

ow
 

co
lo

-
ni

es
, 

to
 

w
hi

ch
 

a 
re

fe
re

nc
e 

ha
s 

be
en

 m
ad

e 
in

 
pa

ra
 

1
0

0
 

of
 t

he
 

re
po

rt,
 t

he
 

C
om

m
itt

ee
's 

re
co

m
m

en
da

tio
ns

 h
av

e 
be

en
 

br
ou

gh
t 

to
 t

he
 

no
tic

e 
of

 t
he

 
M

an
ip

ur
 A

dm
in

is
tra

tio
n 

fo
r 

ap
pr

op
ria

te
 

ac
tio

n.
 

[M
in

ist
ry

 o
f R

eh
ab

ili
ta

tio
n 

O
.M

. N
o.

 R
S-

6 
(S

)/6
0,

 
da

te
d 

th
e 

22
nd

'A
ug

us
t, 

19
60
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1
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J
2
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1
2
4 

T
h
e 
S
ur
ve
y 
Re
p
or
t 
on
 
18
 
me
di
u
m 
i
n
d
us
tr
ie
s 
sc
he
-

me
s 
st
at
e
d 
t
ha
t 
i
n 
t
he
 i
nt
er
es
t 
of
 
be
tt
er
 
c
o
nt
r
ol
 

o
ve
r 
t
he
 i
n
d
us
tr
ie
s 
t
o 
w
hi
c
h 
ai
d 
is
 g
i
ve
n 
b
y 
G
o-

ve
r
n
me
nt
 
it
 w
ou
ld
 
be
 
de
si
ra
bl
e 
if
 G
o
ve
r
n
me
nt
 

b
o
u
g
ht
 
s
ha
re
s 
of
 t
he
 c
o
mp
an
y 
t
o 
w
hi
c
h 
fi
na
nc
ia
l 

ai
d 
is
 
gi
ve
n. 
It
 w
o
ul
d 
be
 f
ur
t
he
r 
de
si
ra
bl
e 
if
 t
he
 

G
o
ve
r
n
me
nt
 
b
o
u
g
ht
 
c
o
nt
r
ol
li
n
g 
s
ha
re
s 
of
 t
he
se
 

co
mp
an
ie
s. 

T
h
e 
re
c
o
m
me
n
da
ti
"
n 
is
 
u
n
de
r 
e
xa
mi
na
ti
o
n 
i
n 

c
o
ns
ul
ta
ti
o
n 
wi
t
h 
t
he
 
G
o
ve
r
n
me
nt
 
of
 
We
st
 

Be
ng
al
 
a
n
d 
t
he
 
Re
ha
bi
li
ta
ti
o
n 

I
n
d
us
tr
ie
s 

C
or
p
or
at
i
o
n.
 

[
Mi
m'
st
ry
 
of
 R
e
h
a
bi
li
t
at
i
o
n 
O.
M.
 
N
o.
 

~
 

da
te
d 
th
e 
2
2
n
d 
A
u
g
us
t,
 
19
60
]. 

T
he
re
 
se
e
ms
 
t
o 
be
 
st
il
l 
a 
fa
ir
 p
o
p
ul
at
i
o
n 
of
 n
o
n-

ca
m
pe
rs
 
a
m
o
n
g 
di
s
pl
ac
e
d 
pe
rs
o
ns
 
wh
o 
ar
e 

o
nl
y 
pa
rt
ia
ll
y 
re
ha
bi
li
ta
te
d 
a
n
d 
ar
e 
i
n 
ne
e
d 
of
 

f
ur
t
he
r 
as
si
st
an
ce
. 
T
h
e 
C
o
m
mi
tt
ee
 
h
o
pe
 

t
ha
t 
t
h
os
e 
di
s
pl
ac
e
d 
pe
rs
o
ns
 
al
so
 
wi
ll
 
be
 

gi
ve
n 
t
he
 
as
si
st
a
nc
e 
ne
e
de
d 
f
or
 
pr
o
pe
r 
re
-

ha
bi
li
ta
ti
o
n.
 
If
 a
n
y 
a
m
o
n
g 
t
he
m 
al
so
 
ch
oo
se
 

t
o 
go
 
t
o 
Da
n
da
ka
ra
n
ya
, 
t
he
 d
o
or
 
m
us
t 
be
 o
pe
n 

t
o 
t
he
m,
 
t
h
o
u
g
h 
t
he
 
me
as
ur
e 
of
 
t
he
 
c
o
n-

ce
ss
io
ns
 
ma
y 
va
r
y 
i
n 
t
he
ir
 c
as
e. 

W
he
n 
t
he
 D
a
n
da
ka
ra
n
ya
 
Pr
oj
ec
t 
wa
s 
co
nc
ei
ve
d, 

it
 s
ee
ms
 
t
o 
ha
ve
 
be
e
n 
gi
ve
n 
o
ut
 
t
ha
t 
it
 c
o
ul
d 

ta
ke
 
i
n 
2 
mi
ll
i
o
n 
di
s
pl
ac
e
d 
pe
rs
o
ns
. 
It
 
is
 

q
ui
te
 
li
ke
ly
 
as
 
t
he
 
ca
m
pe
rs
 
se
tt
le
 
do
wn
 
i
n 

Da
n
da
ka
ra
n
ya
 
a
n
d 
t
he
re
 
is
 
gr
ea
te
r 
i
nt
er
-

Co
ur
se
 
be
t
we
e
n 
t
he
 B
en
ga
li
es
 
t
he
re
 a
n
d 
t
h
os
e 

i
n 
We
st
 
Be
ng
al
, 
As
sa
m 
et
c.
 -
m
or
e 
of
 t
he
 d
is
-

pl
ac
e
d 
pe
rs
o
ns
 
w
o
ul
d 
t
hi
n
k 
of
 
se
tt
li
n
g 
i
n 

T
h
e 
re
si
d
ua
l 
pr
o
bl
e
m 
i
n 
ea
c
h 
St
at
e 
i
n 
t
he
 E
as
te
r
n 

Re
gi
o
n 
is
 
u
n
de
r 
e
xa
mi
na
ti
o
n.
 
It
 
ha
s 
al
re
a
d
y 

be
e
n 
as
se
ss
ed
 
i
n 
Or
is
sa
 
a
n
d 
Tr
i
p
ur
a 
a
n
d 
ne
ce
s-

sa
r
y 
f
u
n
ds
 
ar
e 
be
i
n
g 
pl
ac
e
d 
at
 
t
he
ir
 
di
s
p
os
al
. 

S
o 
fa
r 
as
 
Da
n
da
ka
ra
n
ya
 
is
 
c
o
nc
tr
ne
d,
 
at
 
t
he
 

m
o
me
nt
 
hi
g
he
st
 
pr
i
or
it
y 
ha
s 
be
e
n 
gi
ve
n 
t
o 

t
he
 
re
ha
bi
li
ta
ti
o
n 
of
 
di
s
pl
ac
e
d 
r e
rs
o
ns
 
fr
o
m 

ca
m
ps
 
i
n 
We
st
 
Be
ng
al
. 
Af
te
r 
t
he
ir
 r
e
ha
bi
li
ta
ti
o
n 

is
 
c
o
m
pl
et
e
d,
 
a
n
d 
t
he
re
 
is
 
st
il
l 
s
o
me
 
re
si
d
ua
r
y 

pr
o
bl
e
m 
of
 
n
o
n-
ca
m
pe
rs
 
w
hi
c
h 
c"
n
n
ot
 
be
 
re
-

s
ol
ve
d 
wi
t
hi
n 
t
he
 
St
at
e 
c
o
nc
er
ne
d,
 
t
he
 
ma
tt
er
 

wi
ll
 
be
 
ta
ke
n 
u
p 
wi
t
h 

t
he
 
Dl
Ul
da
ka
ra
n
ya
 

De
ve
l
o
p
me
nt
 
A
ut
h
or
it
y.
 

[
Mi
ni
st
ry
 
of
 
Re
ha
bi
li
ta
ti
on
 
O.
M.
 
No
. 
R
S-
6(
5)
/
6
0,
 

da
te
d 
th
e 
22
nd
 
A
u
g
us
t,
 
19
60
]. 

Di
s
pl
ac
e
d 
pe
rs
o
ns
 a
t 
pr
es
e
nt
 i
n c
a
m
ps
 i
n 
We
st
 
Be
ng
al
 

ar
e 
t
o 
be
 
gi
ve
n 
fi
rs
t 
pr
i
or
it
y.
 
As
 
re
ga
r
ds
 
ot
he
r 

di
s
pl
ac
e
d 
pe
rs
o
ns
, 
t
he
 
q
ue
st
i
o
n 
wi
ll
 
be
 
c
o
n-

si
de
re
d 
la
te
r 
i
n 
c
o
ns
ul
ta
ti
o
n 
wi
t
h 
t
he
 S
ta
le
 
G
o
v-

er
n
me
nt
s 
of
 
Ma
d
h
ya
 
Pr
a
de
s
h,
 
Or
is
sa
 
a
n
d 
We
st
 

Be
ng
al
. 
It
 
is
 
n
ot
 
p
os
si
bl
e 
t
o 
gi
ve
 
a
n
y 
cl
ea
r 

i
n
di
ca
ti
o
n 
at
 
t
hi
s 
st
ag
e. 
Wi
t
h 
a 
vi
e
w, 
h
o
we
ve
r,
 

t
o 
b
ui
l
d 
i
nt
e
gr
at
e
d 
c
o
m
m
u
ni
ti
es
, 
s
ki
ll
e
d 
w
or
ke
rs
 

~
 



I 
2 

3 

D
an

da
ka

ra
ny

a.
 

It
 

w
ou

ld
 

be
 

de
si

ra
bl

e 
to

 
pl

an
 fo

r s
uc

h 
a 

co
nt

in
ge

nc
y 

fro
m

 n
ew

. 

4 

an
d 

ar
tis

an
s 

fr
om

 a
m

on
gs

t 
th

e 
di

sp
la

ce
d 

pe
r-

so
ns

 
w

ill
 b

e 
ta

ke
n 

to
 

D
an

da
ka

ra
ny

a 
ev

en
 i

n 
th

e 
in

iti
al

 s
ta

ge
s. 

Th
ei

r 
nu

m
be

r 
w

ill
 n

ot
 e

x-
ce

ed
 1

0
%

 o
f t

he
 c

am
p 

po
pu

la
tio

n 
be

in
g 

se
ttl

ed
 

in
 D

an
da

ka
ra

ny
a.

 

[M
in

ist
ry

 o
f 

Re
ha

bi
lit

at
io

n 
O

.M
. 

No
. 

RS
-6

(S
)/6

0,
 

da
te

d 
th

e 
7t

h 
Se

pt
em

be
r, 

19
60

]. 

~
 

0
\ 

p
. 



C
H

 A
P

 T
B

R
 I

V
 

R
E

P
L

m
s 

O
F 

G
O

V
E

R
N

M
E

N
T

 T
H

A
T

 H
A

V
E 

N
O

T
 B

EE
N

 F
IN

A
L

L
Y

 A
C

C
E

PT
E

D
 B

Y
 T

H
E

 C
O

M
M

IT
T

E
E

 

Sl
. 

N
o.

 (
as

 
in

 th
e 

A
p-

pe
nd

ix
V

II
I 

of
 th

e 
R

ep
or

t) 

1 1 

R
ef

er
en

ce
 

to
 

pa
ra

gr
ap

h 
N

o.
 o

f 

Su
m

m
ar

y 
of

 re
co

m
m

en
da

tio
ns

! 
co

nc
lu

si
on

s 

th
e 

R
ep

or
t 

2 

13
 

3 

O
n 

th
e 

in
fo

rm
at

io
n 

gi
ve

n 
to

 t
he

 C
om

-
m

itt
ee

 t
he

re
 a

pp
ea

rs
 t

o 
be

 a
 p

rim
a 

fa
ci

e 
di

sc
re

pa
nc

y 
be

tw
ee

n 
th

e 
fig

u-
re

s 
sh

ow
n 

by
 th

e 
M

in
is

tr
y 

an
d 

ot
he

r 
so

ur
ce

s 
w

ith
 r

eg
ar

d 
to

 t
he

 c
or

re
ct

 
nu

m
be

r 
of

 
di

sp
la

ce
d 

pe
rs

on
s 

in
 

A
ss

am
. 

T
he

re
 

do
es

 
no

t 
se

em
 

to
 

ha
ve

 b
ee

n 
an

y 
at

te
m

pt
 t

o 
re

co
nc

ile
 

th
es

e 
va

ry
in

g 
fig

ur
es

. 
It

 is
, t

he
re

fo
re

, 
ne

ce
ss

ar
y 

th
at

 th
is

 d
is

cr
ep

an
cy

 sh
ou

ld
 

be
 r

es
ol

ve
d 

an
d 

th
e 

co
rr

ec
t 

nu
m

be
r 

of
 di

sp
la

ce
d 

pe
rs

on
s 

in
 A

ss
am

 a
ss

es
s-

ed
 to

 s
ee

 w
he

th
er

 a
ny

 la
rg

e 
nu

m
be

r 
of

 d
is

pl
ac

ed
 p

er
so

ns
 h

av
e 

no
t 

be
en

 
ta

ke
n 

co
un

t 
of

 u
nd

er
 t

he
 r

eh
ab

ili
-

ta
tio

n 
m

ea
su

re
s 

ad
op

te
d 

in
 A

ss
am

. 

R
ep

ly
 o

f t
he

 G
ov

er
nm

en
t 

4 

T
hi

s 
M

in
is

tr
y 

is 
of

 th
e 

vi
ew

 t
ha

t 
it

 is
 n

ot
 

ne
ce

ss
ar

y 
at

 t
hi

s 
st

ag
e 

to
 u

nd
er

ta
ke

 a
 

ce
ns

us
 o

f t
he

 d
is

pl
ac

ed
 p

er
so

ns
 i

n 
A

ss
am

 
fo

r 
m

ak
in

g 
an

 a
ss

es
sm

en
t t

o 
se

e 
w

he
th

er
 

an
y 

di
sp

la
ce

d 
pe

rs
on

s 
ha

ve
 n

ot
 b

ee
n 

ta
ke

n 
co

un
t o

f u
nd

er
 th

e 
re

ha
bi

lit
at

io
n 

m
ea

su
re

s 
ad

op
te

d 
in

 A
ss

am
 f

or
 t

he
 f

ol
lo

w
in

g 
re

a-
so

ns
 :

-

(i)
 A

cc
or

di
ng

 t
o 

th
e 

re
co

rd
s 

av
ai

la
bl

e 
w

ith
 t

he
 M

in
is

try
, 

th
e 

to
ta

l 
di

s-
pl

ac
ed

 
po

pu
la

tio
n 

in
 

A
ss

am
 

is 
4 

87
 la

kh
 p

er
so

ns
 o

r I
' 2

8 
la

kh
 f

a-
m

ili
es

. 
It

 i
s 

al
so

 
kn

ow
n 

on
 

th
e 

ba
si

s 
of

 re
lia

bl
e 

da
ta

 
th

at
 

on
ly

 
ab

ou
t 

2
0

,0
0

0
 

fa
m

ili
es

 m
ig

ra
te

d 
to

 

C
om

m
en

ts
 

of
 

th
e 

C
om

m
itt

ee
 

5 
G

ov
er

nm
en

t 
sh

ou
ld

 
ha

ve
 

ut
ili

ze
d 

th
e 

op
po

rt
un

ity
 o

f 
th

e 
19

61
 

C
en

-
su

s 
to

 t
ak

e 
th

e 
ce

ns
us

 o
f 

di
s-

pl
ac

ed
 p

er
so

ns
 

as
 s

ug
ge

st
ed

 b
y 

th
e C

om
m

itt
ee

. 

w
 

-.
..j

 



1 
2 

3 

T
h
e 
e
ns
ui
n
g 
ce
ns
us
 
ma
y,
 
i
n 
t
he
 

C
o
m
mi
tt
ee
's
 
o
pi
ni
o
n,
 
be
 
s
ui
ta
bl
e 

o
p
p
or
t
u
ni
t
y 
fo
r 
ca
rr
yi
n
g 
o
ut
 
s
uc
h 

a
n 
e
n
u
me
ra
ti
o
n.
 

4 

As
sa
m 
af
te
r 
19
52
 
w
he
n 
t
he
 
Pa
ss
-

p
or
t 

s
ys
te
m 
wa
s 
i
nt
r
o
d
uc
e
d.
 

T
he
re
f
or
e,
 
t
he
re
 i
s 
n
o 
di
s
p
ut
e 
a
b
o
ut
 

t
hi
s 
pa
rt
 
of
 
t
he
 d
is
pl
ac
e
d 
p
o
p
ul
a-

ti
o
n 
i
n 
t
he
 
St
at
e.
 
O
n 
t
hi
s 
ba
si
s, 

1 
. 
08
 
la
k
h 
fa
mi
li
es
 
mi
gr
at
e
d 
t
o 

As
sa
m 
o
ve
r 
7 
ye
ar
s 
ag
o. 
T
h
e 

c
o
nt
r
o
ve
rs
y 
w
he
t
he
r 
t
hi
s 
la
tt
er
 

es
ti
ma
te
 o
f 
t
he
 d
is
pl
ac
e
d 
p
o
p
ul
at
i
o
n 

is
 
c
or
re
ct
 
or
 
n
ot
 
t
he
re
f
or
e 
re
la
te
s 

t
o 
t
he
 p
e
o
pl
e 
w
h
o 
mi
gr
at
e
d 
7
-
1
2 

ye
ar
s 
ag
o. 
It
 i
s 
u
nl
i
ke
l
y 
t
h
at
 
a
n
y 

la
r
ge
 
n
u
m
be
r 
of
 
t
he
m 
we
re
 
n
ot
 

ta
ke
n 
i
nt
o 
ac
c
o
u
nt
 
u
n
de
r 
t
he
 r
e-

ha
bi
li
ta
ti
o
n 
me
as
ur
es
 
a
d
o
pt
e
d 
i
n 

As
sa
m. 

(i
i)
 
A
n
y 
ac
ti
o
n 
ta
ke
n 
at
 
t
hi
s 
st
a
ge
 
t
o 

u
n
de
rt
a
ke
 
a
n 
e
n
u
me
ra
ti
o
n 
of
 
t
he
 

di
s
pl
ac
e
d 
pe
rs
o
ns
 
fr
o
m 
Ea
st
 
Pa
ki
s-

ta
n 
i
n 
As
sa
m 
w
o
ul
d 
n
ot
 
be
 
c
o
ns
is
-

te
nt
 
wi
t
h 
t
he
 
pr
es
e
nt
 
p
ol
ic
y 
of
 

t
hi
s 
Mi
ni
st
r
y 
t
o 
pr
oc
ee
d 
wi
t
h 
a 

p
ha
se
d 
pr
o
gr
a
m
me
 
of
 
wi
n
di
n
g 
u
p 

of
 i
ts
 a
ct
iv
it
ie
s 
as
 
e
n
d
or
se
d 
b
y 
t
he
 

Es
ti
ma
te
s 
C
o
m
mi
tt
ee
 
vi
de
 
it
e
m 
39
 

of
 
t
he
 S
u
m
ma
r
y 
of
 
t
he
ir
 
C
o
nc
l
u-

si
o
ns
/
Re
c
o
m
me
n
da
ti
o
ns
. 
As
 

a 
ma
tt
er
 
of
 f
ac
t,
 t
a
ki
n
g 
i
nt
o 
c
o
ns
i
de
r-

at
i
o
n 
t
h
e 
~

 o
f
Te
ha
bi
li
ta
ti
o
n 

5 

w o
c 



of
 

di
sp

la
ce

d 
pe

rs
on

s 
in

 
A

ss
am

, 
it 

ha
s 

be
en

 d
ec

id
ed

, i
n 

co
ns

ul
ta

tio
n 

w
ith

 
th

e 
A

ss
am

 
G

ov
er

nm
en

t, 
to

 
w

in
d 

up
 t

he
ir

 R
eh

ab
ili

ta
tio

n 
D

e-
pa

rt
m

en
t d

ur
in

g 
th

e c
ur

re
nt

 fi
na

nc
ia

l 
ye

ar
. 

(ii
i) 

Ev
en

 a
ss

um
in

g 
th

at
 s

om
e 

di
sp

la
ce

d 
pe

rs
on

s 
ar

e 
st

ill
 a

w
ai

tin
g 

re
ha

bi
li-

ta
tio

n 
as

si
st

an
ce

, 
th

ei
r 

ca
se

 i
s 

no
t 

lik
el

y 
to

 
be

 
ov

er
-lo

ok
ed

. 
T

he
 

A
ss

am
 

G
ov

er
nm

en
t 

ha
ve

 
be

en
 

as
ke

d 
to

 e
st

im
at

e 
th

ei
r 

en
tir

e 
re

-
si

du
al

 p
ro

bl
em

 a
nd

 o
n 

th
e 

ba
si

s 
of

 th
ei

r 
as

se
ss

m
en

t, 
fu

nd
s 

w
ou

ld
 

be
 m

ad
e 

av
ai

la
bl

e 
by

 th
e 

M
in

is
tr

y 
fo

r 
re

so
lv

in
g 

th
e 

sa
m

e 
on

 t
he

 b
as

is 
of

 ap
pr

ov
ed

 sc
he

m
es

. 

(iv
) 

T
he

 
C

om
m

itt
ee

 
ha

ve
 

ex
pr

es
se

d 
th

e 
op

in
io

n 
th

at
 th

e 
en

su
in

g 
ce

ns
us

 
m

ig
ht

 
be

 
a 

su
ita

bl
e 

op
po

rt
un

ity
 

fo
r 

ca
rr

yi
ng

 o
ut

 s
uc

h 
an

 e
nu

m
er

-
at

io
n.

 
T

he
 e

ns
ui

ng
 c

en
su

s 
w

ou
ld

 
ta

ke
 p

la
ce

 s
om

et
im

e 
ea

rly
 in

 1
96

1.
 

Ex
pe

rie
nc

e 
sh

ow
s 

th
at

 
it 

ta
ke

s 
qu

ite
 s

om
et

im
e 

be
fo

re
 th

e 
ce

ns
us

 
re

po
rt

 
w

ou
ld

 
be

co
m

e 
av

ai
la

bl
e.

 
Tt

le
 u

til
ity

 o
f 

an
y 

in
fo

rm
at

io
n 

be
-

co
m

in
g 

av
ai

la
bl

e 
af

te
r 

a 
pe

ri
od

 o
f 

\.1
.1 \0
 



1  
, 

2 
3 

4 
5 

a
b
o
ut
 
t
wo
 
ye
ar
s 
tr
o
m 
n
o
w 
i
n 
re
-

ga
r
d 
t
o 
a
n
y 
re
li
ef
 a
n
d 
re
ha
bi
li
ta
ti
o
n 

pr
o
gr
a
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APPENDIX I 

Points for further information/clarification arising out of GOfJernment's 
replies showing action taken or proposed on the recomendations of the Estimates 
Committee contained m 96th Report on the Ministry of Rehabilitation-Easttrn 
Zone, and information furnished thereon by Government. 

S.No. of Reference 
commen- to Para 
dation (as No. of 
per Ap- the Re-
pendix I port 
VIII to 
the Re-

port) 

I 2 

Further information 
called for by the 

Committee 

3 

Reply ofGovemment 

4 

41 110-111 It is requested that The condition relating to the r the steps taken to employment of displaced per-
see that necessary sons attached to the loans 
number of displaced' granted by the Rehabilita-
persons are employ-J. tion Industries Corporation 
ed in the industries'1 l' to the industries is bei ng 
set up either in voluntarily complied with by 
partnership or wi th the borrowing concerns. A 
the assistance of the constant watch is, however, 
Rehabilitation In- kept on the displaced person 
d us tries Corpora- employment position in the 
t ion, may be stated. assisted industries. The 

44 

rate of interest on the loans 
has been increased from 6 % 
to 7 % but as an incentive 
a rebate of I % is allowed 
by the Corporation provided 
the loanee industries employ 
the displaced persons satis-
factorily. The actual rent for 
the land and sheds in the 
Industrial Estates constuc-
ted by the Corporation has 
been fixed at a figure 331 % 
higher than the economic 
rent, but a rebate of 2S % 
will be allowed to each allo-
ttee during any month in 



1 2 

• 

43 113 

46-49 116-120 

4S 

3 

The action taken by 
the Rehabilitation 
Industries Corpo-
ration and the State 
Government may 
please be intimated. 

The action taken by 
the Rehabilitation 
Industries Corpo-
ration as a result of 
the recommenda-
tions may please be 
intimated. 

4 

which the condition in 
regard to the employment of 
displaced persons has been 
fulfilled. This procedure 
will have the effect of pre-
venting any evasion of the 
condition of employment of 
displaced persons 

In fixing the displaced persons 
employment target for a 
particular industry, the ques-
tion of employment of dis-
placed persons in adminis-
trative and supervisory posts 
in the assisted industries is 
also taken into considera-
tion by the Rehabilitation In-
dustries Corporation. 

In respect of the schemes san-
ctioned by the Ministry of 
Rehabilitation and Implement-
ed by the State Govern-
ment before the floatation 
of Rehabilitation Industries 
Corporation, the loanee indus-
tries can be persuaded 
to employ displaced persons 
in the administrative and su-
pervisory posts provided dis-
placed persons having the re-
quisite qualifications are forth-
coming. 

Para-II 6 

The Corporation has not as 
yet participated in the equity 
capital of private agency. It 
has recently agreed in prin-
ciple to participate in the 
share capital of a joint-stock 
company to be floated for 
the purpose. In order to re-
tain controlling interest . in 
such cases the Corporation 



1 2 3 4 

will have the power to nomi-
nate the:Chairman!and/or the 
Managing Director of the 
concerns. 

Para-II 7 

The Corporation has set up 2 
Industrial Estates and in al-
lotting the sheds preference 
has been given to small scale 
industries owned by displaced, 
persons or industries with 
maximum displaced persons 
employment potential. In 
granting loans also 
prefeence is now given to 
small scale industries and 
labour intensive schemes. 

Paras-I 18-1 19 

The Corporation has now un-
dertaken a diversified pro-
gramme of work approved 
by its Board of Directors; 
but its overhead charges ap-
pear to have been kept at the 
lowest possible level compa-
tible with the efficiency. 

Para-I 20 

Upto the Middle of October, 
61, the Corporation employed 
58 members of the staff out 
of which 42 persons were dis-
placed persons from East Pa-
kistan. 

[Ministry of Commerce and Indus-
try O.M. No. I1/16/60/I&T/ 
IRP dated 6-3-62]. 



APPENDIX D 

Analysis of the action taken by GO'Vernment on the recommendations 
contained in the 96th Report (Second !.ok Sabha) 

1. Total Number of recommendations 

2. Recommendations accepted fully by Government ( vide 
recommendations Nos. 

• 

• 

2,4,7, 8, II, 12, 13, IS, 16, 18, 19,20,21,23,24,26,27, 
28,29,33,34,35,39,4°,42,44, S0, 51, 52 and 55 
in Chapter II) : 

Number 

Percentage to total 

3. Recommendations accepted by Government partly or with 
modifications (vide recommendations Nos. 

55 

30 

54'5% 

14, 22, 25, 30, 32, 36,  37, 38, 45 and 53 in Chapter III) : 

Number 10 

percentage to total 

4. Recommendations not accepted by Government but replies 
in respect of which have been accepted by the Committee 
(vide recommendations Nos. 

3, 5, 6, 9, 17, 31 and 54 in Chapter III) : 
Number. . 
Percentage to tOtal 

5. Recommendations replies to which have not been accepted 
by the Committee (vide recommendations Nos. 

I, 10, 41, 43, 46, 47, 48 and 49 in Chapter IV) : 

Number . 
~ to total 

47 

7 
12'7% 

8 
14'5% 
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([;). 1962 BY I;CK SABRA SECRETARIAT 

Pt1Busm:o UNDER RULE 382 OF THE RULES OF PROCEDURE AND CONDUCT OF 
BUSINESS IN LoK SABRA (Ii'IFTH EDITION) AND PRINTED" AT 'IDE 

PABLIAMENTARY WING OF THE GOVERNMENT OF INDIA PREss, 
NEW DELm. 
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